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Title: Need to ensure that proper record is taken of persons belonging to SC/ST communities in Andaman and Nicobar
Islands in the ongoing Census-2011.
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MR. CHAIRMAN: The House stands adjourned to meet on Monday, the 28t February, 2011 at 11 a.m.

18.07 hrs

The Lok Sabha then adjourned till Eleven of the Clock

on Monday, February, 28, 2011/Phalguna 9, 1932 (Saka).
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